FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR HYGIENE FEEDS & FARMS PRIVATE LIMITED OPERATING
IN ANIMAL HUSBANDRY INDUSTRY LOCATED AT PANIPAT, HARYANA - 132113

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN/  [HYGIENE FEEDS & FARMS PRIVATE LIMITED
CIN/ LLP No. PAN- AACCH3931J
CIN- U01210HR2010PTC040500
2. | Address of the registered office \Village Adiyana, Tehsil Madlauda, Panipat, Haryana —
132113
3. | URL of website /As per the information provided by the Corporate Debtor,
there is no operational website of the Corporate Debtor.
4. | Details of place where majority of fixed assets ~ [Village Adiyana, Tehsil Madlauda, Panipat, Haryana —
are located 132113
5. | Installed capacity of main products/ services 32 MT
6. | Quantity and value of main products/ services  |NIL
sold in last financial year
Number of employees/ workmen NIL
Further details including last available financial |All the details are available at the office of the Resolution
statements (with schedules) of two years, lists of [Professional located at Office No 908, D Mall, NSP,
creditors, relevant dates for subsequent events of Pitampura, Delhi -110034 and can be sought at
the process are available at: ip.hygienefeeds@gmail.com
9. | Eligibility for resolution applicants under section [Will be shared via mail at ip.hygienefeeds@gmail.com
25(2)(h) of the Code is available at:
10. | Last date for receipt of expression of interest 30-01-2023
11. | Date of issue of provisional list of prospective  [09-02-2023
resolution applicants
12. | Last date for submission of objections to 14-02-2023
provisional list
13. | Process email id to submit EOI ip.hygienefeeds@gmail.com

Note: The schedule of dates given above is subject to exclusion /extension of CIRP period by Hon’ble
NCLT.
SD/-
Abhimanyu Mittal
Resolution Professional
Of Hygiene Feeds and Farms Private Limited
IP Reg. No.: IBBI/IPA-001/IP-P-01870/2019-2020/12893
(Authorization for Assignment valid till 24/11/2023)
Regd. Add: 29 FF, The White House, Sector - 57, Gurgaon, Haryana-122003
Communication Add: Osrik Resolution Private Limited, 908,
9th Floor, D Mall, Netaji Subhash Place, Pitampura, New Delhi-110034
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FORMNO.S

THE DEBTS RECOVERY TRiBUNAL, LUCKNOW

600/1, University Road Near Hanuman Setu Temple Lucknow-236007.
[Summons to defendant under Section 19(3) of the Recovery of Debts Due to the
Financial Institution Act, 1993 read with Rules 12 and 13 of the Debts Recovery
Tribunal (Procedure Rules 1993)]

0.A.No. 926 /2020 Date: 17/11/2022
BANK OF BARODA ... Applicant
VERSUS
NAVJEET YADAV AND OTHER ...DEFENDANTS

To,

1. MR.NAVJET YADAV S/O SH. JAGROOP YADAV
R/O C-216 BITA1ST GREATER NOIDAGAUTAM BUDDHANAGAR 201308
2. MRS. NISHAYADAV W/O MR. NAVJEET YADAV
R/O C-216 BITA1ST GREATER NOIDAGAUTAM BUDDHANAGAR 201308
3. MR. GAURAV SARAN S/O SH. ANILKUMAR
R/O C-457, SWARN JAYANTI PURAM, GHAZIABAD 201013 ALSO AT: F-19
MAIN MARKET GOVINDPURIMODINAGAR GHAZIABAD 201204
4. M/SHOUNSLOW BUILDERS PVT.LTD.
HAVING ITS REGISTERED OFFICE AT: F-127, HARSH VIHAR, HARI NAGAR
EXTN. PART-3NEAR BADARPUR NEW DELHI 110044
In the above noted application, You are required to file reply in the Paper Book form in two
sets along with documents and affidavit personally or through your duly authorized agent or
legal practitioners in this tribunal, after serving copy of the same on the applicant or his
counsel/dully authorized agent after publication of the summons, and thereafter to appear,
before the tribunal on 17/01/2023 at 10:30 A.M. failing which the application shall be heard
and decidedinyour absence.
Enclosure:-Asabove. = Registrar,
= Debts Recovery Tribunal, Lucknow
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FORM™NO. 5
THE DEBTS RECOVERY TRIBUNAL, LUCKNOW
600/1, University Road Near Hanuman Setu Temple Lucknow-236007.
[Summons to defendant under Section 19(3) of the Recovery of Debts Due to the

Financial Institution Act, 1993 read with Rules 12 and 13 of the Debts Recovery
Tribunal (Procedure Rules 1993)]

0.A. No. 927/2020 Date: 17/11/2022
BANK OF BARODA ... Applicant
VERSUS
VAJIRAS ALIYA AND OTHER ...DEFENDANTS

To,

1. MR. VAJIRAS ALIYA BANDARA KONARA S/O SH. MADDUMA UPALI,
KONARA, R/O 64, DHARMA COLONY, PALAM VIHAR, EX-CHROMA,
GURGAON 122017 HARYANA

2. MR. GAURAV SARAN S/O SH. ANILKUMAR
R/O C-457, SWARN JAYANTI PURAM, GHAZIABAD 201013 ALSO AT: F-19
MAIN MARKET GOVINDPURIMODINAGAR GHAZIABAD 201204

3. M/[SHOUNSLOW BUILDERS PVT. LTD.

HAVING ITS REGISTERED OFFICE AT: F-127, HARSH VIHAR, HARI NAGAR!
EXTN. PART-3NEAR BADARPUR NEW DELHI 110044
In the above noted application, You are required to file reply in the Paper Book form in two
sets along with documents and affidavit personally or through your duly authorized agent or
legal practitioners in this tribunal, after serving copy of the same on the applicant or his
counsel/dully authorized agent after publication of the summons, and thereafter to appear
before the tribunal on 17/01/2023 at 10:30 A.M. failing which the application shall be heard
and decidedinyour absence.
Enclosure:-As above. T

Registrar,
Debts Recovery Tribunal, Lucknowl

THURSDAY, JANUARY 12, 2023
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hort Term Tender Notice -

Markfed Vanaspati & Allied Industries, Khanna (GST No.
03AAAAT3454G1ZT) Markfed invites online and physical Bids
for various items:-

1. Online bid submission date is 16.01.2023 (12.00 PM) Bid
opening date 17.01.2023 (Time 02.00PM)

2. Physical bid submission date is 16.01.2023 (3.00 PM) Bid
opening date 16.01.2023 (Time 03.30PM)

3. For details log on https://eproc.punjab.gov.in For any clarifica-
tion/Difficulty regarding e-tendering process flow, please con-
tact 0172- 229700263, 0172- 22970284

Note: In case of any change after publishing the tender, the cor-
rigendum may please be checked on https://eproc.punjab.gov.in
and Punjab Markfed website. (www.markfedpunjab.com)

General Manager
Markfed Vanaspati & Allied Industries,
Khanna

FORM A

PUBLIC ANNOUNCEMENT

{Regulation 14 @

f the Insclvency and Bankruptey Board of india

(Vedumtary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

DSI UNDERGROUND INDIA PRIVATE LIMITED

Kenlity Mumber of Capaor

RELEVANT PARTICULARS
1. | Mame of Corparate Parzan DSI UNDERGROUND INDIA PRIVATE LIMITED
2| Date of Imcorparation of Corparabe Person | 040502020
3. | Autharky undar which Corporata Person Regisirar of Companies, Delhi
& hcorporated! Regislered {Rol, Delhi)
4. | Coeparate lenlity Mumber | Limiled Liabiily | U293020L2020FTCIE9242

ale Person

5. | Address of the Registanad Office and
Principal Office (If any) OF Corporate Persan

Hub and Qak C-360, Defence Calony
Hew Delhi, 110 024 (basement)

]

Corparate Persan

Liquittation Commancement Diaba of

8" January, 2023

fhe Liguidalor

7. | Mame, Address, Emal Acdrass, Telephons
Mumbssr and the Registration Mumber of

Hame: Satish Anand Sharma

Address: C-231204, Hyde Park, Sacior
A5G, Khargar, Maw Mumbal - 410 210

Ernall: ligusdation dss@yahoo.com
Telephone Mumber: +91 TA033093336

Registration No:
IBELIPA-0021P-NO0G6047201 8-2019/1 1961

8, | Last Date for Submisson

al Claims &" February, 2023

usia a26iad @ @) punjab national bank

... YR &1 galw!

... the name you can BANK upon!

Circle Office : Raj Tower, Shivaji Nagar
Delhi Road, Saharanpur-247001 (UP)

Matice is hareby given thal DS Underground India Private Limited has
commenced voluntary hgquidationon 97 January, 2023,

The stakeholders of DS Underground India Private Limited are hereby called
upon to submit a proof of their claims, on or before 8% February, 2023, to the
liquidator at the address mentioned against item 7.

The financial creditors shall subrmit their proof of claims by electronic maans anby. Al
other stakehalders may submit the proof of claims in person, by post or by slectronic
Mans,

Submission of false or misleading proofs of claim shall attract penalties.

Date : 11" Jaruary, 2023 Satish Anand Sharma
Phice - Mumbsl Liguidator for D51 Underground India Private Limited

FORM Mo. - 5

DEBTS RECOVERY TRIBUNAL, LUCKNOW

G001, University Road, Near Hanuman Setu Temple, Lucknow-228007

(Area of Jurisdiction : Part of Uttar Pradesh)
SUMMON FOR FILLING REPLY & APPEARANCE
BY PUBLICATION Date: 11/01/2023

(Summaon to Defendant Under Section 19(4) of the Recovery of Debt o
Bank and Financial Institution Act, 1993 read with Rules 121 and 13 of the
Debts Recovery Tribunal (Procedure Rules, 1993)

Original Application No. B02 of 2022
PUNJAB & SIND BANK

..APPLICANT
VERSUS

M'S DRIVE INDIA ENTERPRISES SOLUTION & ANOTHER

To,

1. Mis Drive India Enterprises Solution (Borrower) Proprietor/
Authorized Signatory Mohd. Arsad Khan, Office of H. No, 463/10/A-43,
Hata Mirja Ali Khan, Hussainabad, Lucknow-226003.

2. Mohd. Arsad Khan {Borrower] Age about 43 Years, 5/o Mohd. Anvar
(ProprietorfAuthorized Signatory M/s Drive India Enterprises Solution)
H. No. 46310/A-45, Hata Mirja Ali Khan, Hussainabad, Lucknow-
226003,

3. 5h. Akash Singh (Guaranfor) age about 28 years Sfo Mr. Amlya
Prakash Rio H. No, 418120 Ka, Garhi Peer Khan, Mear Dur Devi
Mandir Thakurganj, Lucknow-226003,

In the above noted application, you are required to file reply in paper book
farm in two st along with documents and affidavit (if any), personally or
through vour duly authorzed agent or legal practitioner in this Tribunal, after
serving copy of the same on the applicant or his counsel/duly authorized
agent after publication or Summaon, and thereafter to appear before the
Tribunal on 10.07.2023 at 10:00 A.M. failing which the application shall be

heard and decided in your absence. By order to the Tribunal
Registrar

Debt Recovery Tribunal,
Lucknow

-.DEFENDANTS

IMVITATION FOR EXPRESSION OF IMTEREST FOR
HYGIENE FEEDS & FARMS PRIVATE LIMITED OPERATING IN ANIMAL
HUSBAMDRY IMDUSTRY LOCATED AT PANIPAT, HARYANA - 132113
[Under Ragulation 364 (1) of the Insolvency and Bankruptcy Board of India {inschancy

Resaolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Mame of the corporate debtor along |HYGIENE FEEDS & FARMS PRIVATE LIMITED
with FPANCIN/LLP Mo PAN- AACCH3931J
CIN- UD1210HR2010PTC040500

Village Adivana, Tehsil Madlawda,

2. | Address of the registered office
Panipal, Haryana-132113

3. | URL of website As per the information provided by the
Corporate Deblar, there is no operalional

webgite of the Corporate Debtor

4. | Detals of place where majority of fixed
assals am located

Village Adhvana, Tehsil Madlauda,
Panipal, Haryana- 132113

g, | Instafi=d capacity of mamn produects!

Senices 52 MT
6. | Quantity and value of main products! NIL
sanvices soid in last financial year
7. | Mumber of emplovees’ workmen MIL

All the defails are avadable at the office
of the Resolution Professional lacated
at Office Mo, 908, D Mall, NSP,
Pitampura, Delhi -110034 and can be
sought at ip hygiensfeedsi@gmail.com
Willl be shared via mad at
ip.mygiensfeedsidgmail .com

30-01-2023
09-02-2023

g. | Furiher dedails including last available
firancaal statements (with schedules) of two
vears, lisls of crediors, refavant dates for
subsequens avants of the process are vailable 2t

g. | Eligikdity for rezolution applicants undes
section 25(2)ih) of the Code iz available at

10. | Last date for receipd of expression of interast

11.| Date of issue of provisienal list of
prospeclive resolution applicants

12.| Las! date for submission of objections
to provisional fist } 14-02-2023
13. | Process email id fo submit EQ ip.hygienefeeds@gmail.com

Mote: Tha schedule of dates given abovea is subject o exclusion fextansion of CIRP
period by Hon'ble RCLT. Edi-
Abhimanyu Mittal
Resolution Professional
Of Hyglene Feeds and Farms Private Limited
IP Rag. Mo, IBBIPA-D01/1P-P-018T0 201 9-203001 2853
pAuthorization for Assignment vald till 2471172023}
Regd. Add: 28 FF, The While House, Sector - 57, Gurgaon, Haryana-122003
Communication Add: Osnk Resalulion Private Limited, B08,

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security interest Act 2002 read with proviso to Rule 8(6) & Rule (9) of the Security Interest (Enforcement)

Rule, 2002. Notice is hereby given to the public in general and in particular to the borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the constructivel physical/symbolic

possession of which has been taken by the Authorised officer of the Bank/ Secured Creditor, will be sold on" As is where is", "As is whatis", and "Whatever there is" on the date as mentioned in the table herein below, for recovery of dues due to

the Bank/Secured creditor from the respective borrower(s), and Guarantor (s). The Reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties.

S. Name of Branch Description of the Immovable Properties Dt of Demand Notice u/s 13(2) Reserve Price DATE & Details ofThe

No. Name of the Account Mortgaged/ Owner’s Name of SARFAESI ACT, 2002 EVD TIME Encumbrances

Name & Addresses of the (Mortgagors of Property (ies)) Outstanding Amount as on i OF Known To
Borrower/Guarantor Possession Date of u/s 13(4) Last Date of Deposit of EMD |  AycTiON The Secured
of SARFAESI ACT, 2002 Bid Increase Amount Creditors
Nature of Possession Symbolic/
Physical/ Constructive

1. | PNB: Railway Road, Deoband, Saharanpur | Commercial shop at G.T. Road Deoband Majbata patt Avval Andar Hadood 27-03-2019 Rs. 22,00,000/- 14-02-2023 Not
M/s Maktaba Bilal (Prop. Mohd. Yusuf) H.No. | Opposite Civil Court Deoband Distt. Saharanpur measuring area 35.32 Sq Rs.36.63.011)- Rs. 220,000/ from Known
116, Mohalla Abumali, Near Usman Masjid, | mtrin the name of Smt. Zeenat W/o Mohd. Yusuf purchased vide Sale deed _ _ — 11:00 AM to
Deoband, Distt. Saharanpur-247554, Mohd. | no. 3654 dated 18.04.2013 Book no. 1, Zild no. 4577, Pages 367-386. with further interest and 13-02-2023 04:00 PM
Yusuf S/o Mansoor Ahmed R/o H.No0.116, | Bounded as under: East: 19ft Plot Seller, West: 19ft G.T. Road, North: 20ft other expences '

Mohalla Abumali, Deoband, Distt. SRE-| PlotSeller, South: 20ft Plot Tayyab S Rs. 22,000/-
mbolic

247554 & (Guarantor) Smt. Zeenat W/o Mohd.yusuf R/o H.N0.116, Mohalla Abumali, Deoband, Distt. Saharanpur- 247554 y

& Mohd. Sajid S/o Sh. Intzar Hasan, R/o Mohalla Anwar Shah Colony, Deoband, Distt. Saharanpur- 247554

2. | PNB:Railway Road, Deoband, Saharanpur | All lease hold rights in that piece of Land measuring area 266.67 sq yards 21-09-2022 Rs. 31,50,000/- 14-02-2023 Not
M/s Shankar Agriculture. Industrigs (Prop: | bearing shed no. 24, sitl_Jated in Indus@rial Estate, ViIIagg Noorpur, Railway Rs.27.31.539.62/- Rs. 3.15.000/- from Known
Sudhir Kumar Garg), Add: Industrial Estate, | Road, Pargana & Tehsil Deoband, Distt. Saharanpur in the name of M/s _ _ 7 11:00 AM to
Railway Road, Deoband, Saharanpur-| Shankar Agriculture Industries (Prop. Sh. Sudhir kumar Garg s/o with further interest and 13-02-2023 04:00 PM
247554 & Sh. Sudhir Kumar Garg S/o Sh.| Baroomal), resident of Mohalla Dudhdha, Deoband Distt. Saharanpur,| oiher expences w.e.f. 01-09-2022 '

Barumal Garg R/o- H.No. 187, Mohalla| (abide by terms & conditions) vide transfer lease deed No.4421 dtd. - Rs.32,000/-
Dudhdha Pathar Ka Kua, Deoband,| 30.10.1995. Bounded as under: East: Shed no.23, West: Shed no.25, Symbolic

Saharanpur-247554 & (Guarantor) Sh. Nikhil | North: Industrial Estate Road, South: Private Land of Seth Melaram

Garg S/o Sh. Kuldeep Kumar Garg R/o H.No.

184/1, Dudhdha,Deoband, SRE-247554

3. | PNB:Railway Road, Deoband, Saharanpur | 1. A Double Story Residential Building measuring area 21.09 sq mtr 30-05-2022 Rs. 10,25,000/- 14-02-2023 Not
M/s Shree Maa Traders (Prop.) Smt Abha| situated at Mohalla Dudha Patthar Ka Kua, Deoband, Distt. Saharanpur in Rs.19.40.499 34/- Rs. 1.10.000/- from Known
Garg, Industrial Estate, Railway Road, | the name of Sh. Sudhir Kumar S/o Lala Barumal having dimension in East _ _ 1 11:00 AM to
Deoband, Distt. Saharanpur-247554 & Smt.| 5.70 mtr, West 5.70 mtr, North 3.70 mtr, South 3.70 mtr, Vide deed no. with further interest and 13-02-2023 04:00 PM
Abha Garg W/o Sh. Sudhir Garg R/o-| 2640, dt.16.06.1987. Boundaries : East—5.70 Mtr House of Ganesh, West other expences '

H.no.187, Mohalla Dudha Patthar Ka Kua, | — 5.70 Mtr Govt. Road, North — 3.70 Mtr House of Madan Lal etc. (Daal _ Rs. 11,000/

Deoband, Saharanpur-247554 & (Guarantor) | wale), South —3.70 Mtr Rasta Symbolic

Sh. Sudhir Kumar Garg S/o Sh. Barumal Garg | 2. One Residential House measuring area 129.47 sq mtr Mohalla Dudha Rs. 20,50,000/- 14-02-2023 Not
R/o- H.no.187, Mohalla Dudha Patthar Ka | Patthar Ka Kua, Deoband, Distt. Saharanpur in the Name of Sh. Sudhir from Known
Kua, Deoband, Saharanpur-247554 Kumar Garg S/o Late Sh. Barumal having dimension in East 41’ 7.5” West Rs. 2,10,000/- 11:00 AM to

41'7.5" North 230" South 21'6” Vide deed no. 3258 dt.26.05.2009. Boundaries : East — 41' 7.5” House of Ahsan, West - 13-02-2023 04:00 PM

41’'7.5” House of Anant Prakash & Others, North—23'10” Gali, South —23’10” House of legal hier of Charan Saini & Others. Rs. 21,000/-

4. | PNB:Railway Road, Deoband, Saharanpur | One commercial shop situated at first floor measuring area 9.25 sq meter 23-05-2018 Rs. 3,75,000/- 14-02-2023 Not
M/s U. S. Enterprises (Prop. Sh. Danish Rahi)| at mohallah bullan shah, Meena bazar deoband pargana and tehsil Rs. 8.29.879.00/- Rs. 40.000/- from Known
Mohallah Khuwaja Baksh, Near Lal Masjid,| Deoband distt. Saharanpur in the name of Sh.aasif khan s/o saleem khan, _ _ ! 11:00 AM to
Deoband, Distt. Saharanpur & Sh. Danish| mohallah Quila, deoband vide sale deed dtd. 03.09.2013 Book no.1 vol with further interest and 13-02-2023 04:00 PM
Rahi S/o Sh.moinuddin R/o H. No. 446, no.4700 pages 119-148 at Sr.n0.8469 at the office of sub registrar other expences
Mohallah Khuwaja Baksh, Near Lal Masjid,| Deoband. Boundaries : East — shop of Altaf & Shahzad & Anees, West — _ Rs. 4,000/

Deoband, Distt. Saharanpur & (Guarantor)| Shop of Farog Anjum, North — Rasta 10 feet wide, South —house of Kumar Symbolic
Sh. Asif Khan S/o Saleem Khan R/o| Garments
H.no.388, Quila, Deoband, Distt. Saharanpur

5. | PNB:N.A.V,, Saharanpur All part and parcel of Residential House measuring area 100 sq yards 05-08-2017 Rs. 17,50,000/- 14-02-2023 Not
Sh. Padam Singh S/o Sh. Prakash Chand R/o | having dimension East 43’, West 43", North 21", South 21’, pertaining Rs. 6.62.400.00/- Rs. 1.75.000/- from Known
Chander Vihar Gali No.2, Opp. Chungi, | Khasra no.6 & 7M, situated at Mauza bagh kalan, Abadi Chander Vihar, _ _ 1 11:00 AM to
Gangoh Road, Saharanpur-247001 &/ GaliNo.2, Gangoh Road, Saharanpur, in the name of Sh. Padam singh S/o|  with further interest and other 13-02-2023 04:00 PM
(Guarantor) Sh. Boby Kumar S/o Sh. Mamu | Sh. Prakash chand vide Sale deed n0.3443 dtd.27.07.1999, regitered with expences w.e.f. 01-07-2017 '

Ram R/o Chander Vihar Gali No.2, Opp.| subregistrar saharanpur. Bounded as under: East— Land of Mohd. Ashraf, - Rs. 18,000/
Chungi, Gangoh Road, Saharanpur-247001 | West — Land of Mohd. Ashraf, North — Rasta 25 feet wide, South — Plot of Symbolic
Ramveersingh.

6. | PNB:N.A.V, Saharanpur One West facing Residential House measuring area 107.87 sq yards or 19-07-2022 Rs.19,25,000 /- 14-02-2023 Not
Sh. Mehboob Alam S/o Mohd. Aiyub R/o-|90.19 sq mtr part of MPL no.11-b/2384 Which is marked in decree with Rs.12.16.002.48/- Rs. 1.95 000/- from Known
1043/1873, Mohalla Gote Shah, Khair Nagar, | schedule-A consisting all construction therein and Land beneath the same _ _ e 11:00 AM to
Hosiery Wali Gali, Saharanpur 247001 & Smt. | with internal construction with electric fitting connection with roof with all with further interest and other 13-02-2023 04:00 PM
Reshma Parveen W/o Mehboob Alam R/o- | rights related to it, situated at Dara Ali Swad Pargana Tehsil & Distt. expences w.e.f. 01-07-2022 . '

1043/1873, Mohalla Gote Shah, Khair Nagar, | Saharanpur Dar Abadi Mohalla Gote Shah, Nai Basti, Saharanpur owned o _ Rs. 20,000/
Hosiery Wali Gali, Saharanpur 247001 & | by Sh. Mehboob Alam vide deed No.10687 dtd. 03/10/1985. Bounded as Symbolic
(Guarantor) Sh. Aditya S/o Sh. Babu Ram R/o | under: East: Rasta Gali common thereafter Property owned by Asgar,
Nawada Road, Ved Vihar, SRE-247001 West: Rasta Gali 9 feet wide, North: 6, Shop North facing thereafter Rasta
Gali, South: Property which is marked with schedule —B owned by
Margoob Ahmed.

7. | PNB:N.A.V., Saharanpur One Residential Plot, Southern Part of Plot No.100 measuring area 116.66 23-08-2022 Rs.39,75,000 /- 14-02-2023 Not
Sh. Rajbeer Singh S/o Sh. Soran Singh R/o- | sq. yards or 97.54 sq. mtr having Dimension in East 30ft, West 30ft, North Rs.27.21.471.62/- Rs. 4.00 000/ from Known
2C/794, Praduman Nagar, Jain College | 35 ft and South 35 ft pertaining khasra No.256M with all rights related to it _ _ o 11:00 AM to
Road, Saharanpur-247001 & Smt. Kusum | situated at Mauja Panjora Bairoon P.T. & Distt. Saharanpur Dar Abadi with further interest and other 13-02-2023 04:00 PM
Rani W/o Sh. Rajbeer Singh R/o- 2C/794, | Madan Enclave Colony, Saharanpur Owned by Mr. Rajveer Singh S/o Mr. expences w.e.f. 01-08-2022 '

Praduman Nagar, Jain College Road,| Soran Singh Duly registered at Sub- Registrar Saharanpur in Bahi no.1, I Rs. 40,000/-
Saharanpur-247001 & (Guarantor) Sh. Shiv | Jild no.1197, Pages no.1145-1174 at serial No. 6375 dated 26.09.2007. Symbolic

Kumar Verma S/o Sh. Dharmpal R/o- Shivalik | Bounded as under: East: Plot No.99 of Kusum (Other’s open Plot), West:

Vihar Extention, Near Hassanpur Chungi, | Road, North: Rest Part of Plot No.100 Owned By Madhuri Jain, South:

Saharanpur-247001 Road

8. | PNB:REMOUNTT.S., Saharanpur One Residential Property Pertaining to Khasra No.81, MPL No. MP/S/1 03-09-2022 Rs. 22,50,000/- 14-02-2023 Not
M/s Impression Industries (Prop. Smt. Anu | situated at Mauza Hasanpur Kadim P. T. & Distt. Saharanpur Dar Abadi Rs.10,28.214.00/- Rs. 2.25 000/- from Known
Devi) Shiv Puri Colony, Near Iti Delhi Road, | Shivpuri Colony Saharanpur, registered in the name of Anu Devi W/o Vikas ) _ . 11:00 AM to
Saharanpur - 247001 & Smt. Anu Devi W/o | Kumar vide sale deed no.3906 Dtd.21.05.2014, measuring area 90 sq with further interest and other 13-02-2023 04:00 PM
Sh. Vikas Kumar R/o Shiv Puri Colony Near | yards or 75.25 Sq mtr. Bounded as under: East: Plot owned by Vikas expences w.e.f. 01-09-2022 '

Industrial Area, Behind Iti Delhi Road, | Kumar & Other, West: House owned by Radhey Shyam, North: Rasta 10ft I— Rs. 23,000/-
Saharanpur-247001 & (Guarantor) Sh. Vikas | Wide, South: Primary School Symbolic
Kumar S/o Sh. Raj Kumar R/o- Shiv Puri Colony Near Industrial Area, Behind Iti Delhi Road, Saharanpur - 247001

9. | PNB:CivilLines, Saharanpur House no.289, mpl no. 2B/3510 measuring 33.68 Sq mtr at Pathanpura, 02-09-2021 Rs. 16,00,000/- 14-02-2023 Not
Sh. Vipin Budhi Raja S/o Sh. Deshraj & Smt. | pariyojna no.5, new Avas vikas Delhi Road, saharanpur, in the name of Rs.7.52.962.00/- Rs. 1.60 000/ from Known
Neelam Rani W/o Sh. Vipin Budhi Raja Both | Vipin Budhi Raja S/o Sh. Deshraj & Smt. Neelam Rani W/o Sh.vipin budhi . _ o 11:00 AM to
R/0-289 Ews Wake Avas Viks Pariyozna | raja. Boundaries East— colony on the road, West — part of house no.112 & |  with further interest and other 13-02-2023 04:00 PM
No.5, New Avas Vikas, Delhi Road,| 113, North—house no.290, South—house no.288 expences w.e.f. 01-05-2021 Rs. 16.000/- '

Saharanpur-247001 & (Guarantor) Sh. Subhash Kumar S/o Sh. Tejpal Singh R/o- House No. 331, Khata Kheri, Rampur Symbolic
Delhi Road, Saharanpur-247001

10. | PNB: GANGOH (067900), Saharanpur One Residential House measuring area 244.11 Sq yards or 205 sq mtr 06-10-2021 Rs. 12,00,000/- 14-02-2023 Not
Sh. Vishvas Sharma S/o Sh. Atma Ram & | situated at dar abadi Kishanpura colony gangoh majbata kasba Gangph as Rs.7.39.621.00/- Rs. 1.20 000/- from Known
Smt. Mukesh Sharma W/o Sh. Vishvas | persale deed no.1848 dtd.12.02.2007 Tehsil nakur distt. Saharanpurin the ' _ — 11:00 AM to
Sharma Both R/o- Mohala Chhatta, Gangoh, | name of Smt. Mukesh Sharma w/o sh. Vishvas Sharma. Boundaries : East|  with further interest and other 13-02-2023 04:00 PM
Distt. Saharanpur-247341, M/s Sharma | — colony road, West — land of anil saini, North — plot of dheeraj, South — expences '

Mobile (sh. Vishvas Sharma S/o Sh.atma| seller’s property : Rs. 12,000/-
Symbolic

Ram) Mohalla Chhatta, Gangoh, Distt. Saharanpur- 247341, Sh. Vishvas Sharma S/o Sh. Atma Ram & Smt. Mukesh

Sharma W/o Sh. Vishvas Sharma Both R/o- Kishanpura Colony, Gangoh, Distt. Saharanpur -247341 & (Guarantor) Sh.

Vinod Kumar S/o Sh. Inder Prakash C/o Parveen Kumar S/o Sh.kailash Chand, Mohalla Kanoongoyan, Gangoh, Distt.

Saharanpur-247341

11. | PNB: SME, Saharanpur One Residential House built on Western part of Plot no.15, measuring area 07-09-2022 Rs. 95,00,000/- 14-02-2023 Not
Sh. Arvind Aggarwal S/o Sh. Hem Chand | 150 sq. Yards or 125.41 Sq mtr having dimension in East & West 30 ft each, - from Known
Aggarwal R/o- Basant Vihar Extention, | North & South 45 ft each consisting of all construction therein & land _ RS'1’1(_)’77’729'59/ Rs. 9,50,000/- 11:00 AM to
Opposite Mandir, State Bank Colony, | beneath the same with internal construction with electric fitting connection with further interest and other 13-02-2023 04:00 PM
Saharanpur-247001 & M/s Aggarwal Traders | with teen shade with all rights related to it situated at Basant Vihar expences w.e.f. 01-09-2022 '

R/o Siya Ram Colony, 11, Delhi Road, | Extention, Opposite Mandir, State Bank Colony, Delhi Road, Saharanpur — Rs. 95,000/-
Saharanpur- 247001 & (Guarantor) Smt. | (UP). Bounded as under: East: Remaining Part of Plot no.15, West: Rasta Symbolic

Kavita Aggarwal W/o Sh. Arvind Aggarwal | 30 feet wide, North: Plot no.13 & 14 Jyoti Vihar owned by Smt. Neeraj Dua,

R/o- Basant Vihar Extention, Opposite | South: Plot no.16 Basant Vihar Extention

Mandir, State Bank Colony, SRE-247001

12. | PNB: DelhiRoad, Saharanpur One Residential House built on Plot no. 2 Measuring area 160 sq. Yards or 18-07-2022 Rs. 35,00,000/- 14-02-2023 Not
Sh. Prakash Chand S/o Sh. Nand Lal R/o H. | 133.33 sq mtr having dimension in East to West 48 ft & North to South 30 ft _ from Known
No. 1140, Gopal Nagar Sugar Mil, SRE- | of khasra no.2151 related to Khewat No. 132 pertaining MPL No.| ~  1o:24:80.827.17/ Bs.3,50,000% 1 11:00 AM to
247001 & Sh. Deepak Kumar S/o Sh. Nand | 1/2424/24 consisting Therein & land beneath the same with internal with further interest and other 13-02-2023 04:00 PM
Lal R/o H No. 1140, Gopal Nagar Sugar Mill, | construction with roof with all right related to it situated at Mohalla Gopal expences w.e.f. 01-07-2022 '

Saharanpur-247001 & (Guarantor) Smt. | Nagar, Saharanpur. Bounded as under: East: House owned by Baldev Raj S Rs. 35,000/-
Sudesh Kumari W/o Sh. Nand Lal R/o Near | presently Baroo Ram, West: Rajbaha, North: house owned by Lakhi ram, Symbolic

Ambala Road Pool Gopal Nagar, Saharanpur | South: Plotno.3 owned by Tejbhan

-247001, Sh. Prem Kumar S/o Sh. Nand Lal R/o House No. 1140, Gopal Nagar Sugar Mill, Saharanpur-247001 & Smt. Jyoti

Kalra W/o Sh.tilak Raj Kalra R/o 370/2, 8 Ram Nagar, Roorkee, Haridwar, Uttrakhand- 247667

TERMS AND CONDITIONS : The sale shall be subject to the Terms & Conditions prescribed in the Security interest (Enforcement) Rules 2002 and to the following further conditions.: 1. The properties are being sold on "AS IS WHERE IS

BASIS and "AS IS WHAT IS BASIS" and "WHATEVER THERE IS BASIS" 2. The particulars of Secured Assets specified in the Schedule herein above have been stated to the best of the information of the Authorised Officer, but the Authorised

Officer shall not be answerable for any error, misstatement or omission in this proclamation. 3. The Sale will be done by the undersigned through e-auction platform provided at the Website https://www.mstcecommerce.com on dt.14-02-2023

4. For detailed term and conditions of the sale, please refer www.ibapi.in, www.pnbindia.in, www.mstcecommerce.com, https://eprocure.gov.in/epublish/app. For any query the Interested bidder May Contact Nodal Officer Sh. Chandra

Mohan Vij, Authorised Officer of Circle Office, Saharanpur Mob. 9911453324 The Authorised Officer reserves the right to reject or accept all or any bids without assigning any reason. The Authorised Officer further reserve the right to

postpone/cancel /adjourn/discontinue the process of E-Auction at any stage without assigning any reason & his decision in this regards shall be final. The Authorised Officer may vary the terms of E-Auction at any time witout assigning any

reason. Incase the contents of English Version & Hindi Version differs, the English version shall prevail.
ALL CONCERNED TONOTE THAT THIS PUBLICATION ISALSO ASTATUTORY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESIACT, 2002 TO THE BORROWERS /MORTGAGORS/GUARANTORS.

Date : 11-01-2023

f-inanci“.ep. .in

Place : Saharanpur (U.P.)

Authorised Officer (Punjab National Bank)

New Delhi

8ih Floor, © Mall, Metai Sulhash Place, Pitampara, New Delii-110034

FORM A
PUBLIC ANNOUNCEMENT

iUndar Hegulatton & of the Insclvency and Bankruplcy Board of India
(Insalvancy Resoiuton Procass for Corporate Persons ) Regulations, 2006}

FOR THE ATTENTION OF THE CREDITORS OF
HIMALAYAN VEGEFRUIT LIMITED

RELEVANT PARTICULARS

Marma of corporate deblor HIMALAYAN VEGEFRUIT LIMITED
2. 1 Date of mcorporation of conporate deblor | 06091993

debitor is iﬂ-:prp-:!ri?ted i regislered Reqistrar of Companies, Chandigarh
4, | Corporate Identity Mo, / Limited Liabiity
Idendification MNo. of corporata dablar

£ | Address of the registered office and
princigal office (i any) of corporate deblor

6. | Insolvency commencament date in
respect of corporate debbor

7. | Estimated date of closure of insolwency | 0907 2023(180th day from Insolvency
resalufion process Commencement Daie)

8, | Mame and registration number of the nsatvency | Mr. Priya Bhushan Sharma

professional acting 25 ntenm resclution professionsl | IBBNIPA-001/1P-P00351/2017-2018/10652
9, |Addreas and e-mad of the interm resolution | 1299, Sactor 15-B Chandigarh, 160015
professional, &5 registenad with the Board | Email: bhushanshammai@hatmail com
Mobile Mo, SETEQ-25030

SCO-A18, 15l Fioor, Above Yas Bank,
MAC, Manimajra, Chandigah-160101
Email: cirp.himalayvanifgmail. com

Maobile Mo. 77 154-02001

24.01.2023

U15134CH1993PLC0O13679

REGD. OFFICE:
1538, Seclor- 33 D, Chandigarh- 160033

10.01.2023

10.| Address and e-mail to be wsed for
correspandance with the infarim
resolulion professional

11.| Last date for submission of claims

12 | Classes of crediars, if any, undar clause (bj
of sub-section (B4} ol saction 21, ascerlairsd
by thed inbenm resolulion probessional

Mame the classies) NA

13, | Mames of Inscdvency Professionals identified fof 1. NA
act a5 Authorized Representaive of craditors | 2 NA
in 4 class (Threa names jor each ciass] 3 NA
14 |(a) Ralevant Farms and (a) Web link;

hittp:ffibbi, gov.inidownloadform. html
Flease refer Mode 1 given below for
applicable farm(s)
(b Mot Applicable

Motica is herabry given that the Mational Company Law Tribimal has ordenad the commencemeant
of a conpareie insolency resolulion process of MYs Himalayan Vegefrs Limited on 10.0% 2023,
The creditors of Mis Himalayan Vegedrit Limited are hereby cafled upon to submit their claims
with proofon or before 24 01,2023, fo the interim resolution professional at the address mentioned
againstentry Mo. 10

The financial craditars shall submi their claims with proof by electionic means onty. All olher
creditors may Subemit the claims with proad in person, by past or by electranic means.

The submission of proofof daims should be mads in accordance with Chagter IV of the Insalvancy
and Bankrupicy Board of India (Insalvency Resolufion Process for Comporate Persons)
Regulations, 201&. The prood of claims s b be submitted by way of the following specifed forms
aiang with cocumantany procfin suppon of thesr claims:

Mate-1

Form B: for caims by Operational Creditors (except Woskmen and emplovess)

Farm C: fior Claims by Financial Creditors

Form C&: for Claims by Financial Craditars in a Class

Form O far Claims by 8 woromen and employes

Form E; for Claims by Authorzed Representative of Weorkmen and Emploveas

Form F for Claims by creditors ofher than financial creditors and operational creditars
Submission of false or misteading proafs of daim shall atiract penalties.

Kindly mention contact details in the claim form so that any query regarding claim can be
resolved immediately.

ib) Datails of suthorzed represantalivas
arg available at:

Mr. Priva Bhushan Sharma

(Req. NolBEINPA-001/IP-PO0351/2017-2018/10652)
Interim Resolution Professional in the matter of
M's Himalayan Industries Limited

Date: 11.01.2023
Place: Chandigarh
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